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Shri Patar: That officer is carrying
on his work and he might submit his
report at a very early date,

ot wew wee : feeeft gfafave
STERET YT GTHTT & WY U W
wfwerc € 3 o T 1 & st g
# fiw a1 worrc oY oy wf em § v wg
foelt sgfafame sroew ¥ fwh
A W1 TR WY uiw & fag wg g’

Shri Datar: This officer was appoint-
ed with the concurrence of the Mayor
herself.

Shri Shree Naraysn Das: May I
know the number of officials who have
Thaen asked to explain their conduct
and their categories?

Shri Datar: I cannot give the details
Just Now.

Shri Vajpayee: There was a report
in the Press that the water supply of
Delhi ic likely to be threatened again
because of some nulla changing its
course. May I know if the hon.
Minister will give an assurance that
there will be no break-down 1n water
supply, at least not before the next
segssion of Parhament?

Shri Datar: Let not the hon. Mem-
ber go from the officers to the alleged
or feared break-down. Government
are taking all proper steps m:n the
matter

Neyveli Thermal Power Station

+
[Shrimati Ha Palchoudhuri:
*947. { Shri Thanulingam Nadar:
| Shri Ram Krishan:

Will the Minister of Steel, Mines
amd Fuel be pleased to lay a statement
on the Table showing the broad details
ol the project report of the Thermal
Power Plant proposed to be set up at
Noyvel: with Russisn aid?

The Parliamentary Secretary to the
Minister of Steel, Mines and Fuel
(Shri Gajendrs Pramd Sinha): The
Thetmdechtlﬁonhd-ismdtor
an installed capacity of 250 MW and

ment of India, from the Planning Cell
of the Central Water and Power Com-
miggion (Power Wing). The specifica-
tiong of the plant, machinery and
®Quipment generally follow the norms
8Ny standarde prevailing in the
USSR, but have been modified,
Wherever necessary, so as to bring
them into conformity with Indian
standards and conditions. The Project
Report has been broadly accepted by
the Neyveli Lignite Corporation. Nego-
tittions with the Soviet suppliers are
N0Ww in progress with a view to draw-
ing up contracts for the supply of
Working drawings and of plant
Mmichinery and equipment based on
thtge drawings.

Shrimati Nla Palchoudhuri: Consider-
INg that this involves an aid of 3500
Mihon roubles and that aid has to
be ytilized between 1957 and 1961 and
it is already nearing 1959 what steps
aré being taken to expedite the
schemes so that the aid may be fully
utiljyed?

Shri Gajendra Prasad Sinha: The
Project report was received on 16th
October, 1988. So, the matter is under
Cohsideration of the Government. I
Wauld hke to add that the figure given
by the hon. lady Member, namely,
500 million roubles, is not exclusively
for this project.

Shrimati Ia Palchoudhuri: There
are five other projects connected with
this, May I know what has been done
to take advantage of this ald of 500
Mijlion roubles by the other five con-
nNected projects alsa?

Shri Gajendra Prasad Sinha: I have
alfeady stated that the project report
bas peen received only on 16th October
1088 An expert team went to Moscow
to negotiate for the purchase of machi-
Nery required for this purpose. This
showy that the maximum effort i
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being made 10 expedite the matter and
no other effort 8 necessary

St Sampath; May I know the
approximate dlfL when this thermial
station will go into operation®

Shri Gajendra Prassd Sinka: There
arv five units. The first unit is expeet-
ed to be commissioned by March 1961
The others will follow in March 1962

Shri Jaipal Singh. May I know whe-
ther the aid 19 on deferred payment
bams or barter basis® If it 1 on
deferred payment basis, when will the
entive loan be repa:id?

The Minister of Mines and Oil (Shri
K. D. Malaviya): The entire matter 1s
being examined. As the final decision
has not been taken by the Govern-
ment regarding the project report and
the form of repayment, it will not be
in the public interest to disclose al}
the information

8hri Jaipal Singh: I do not know
how the public interest comes m  We
are not asking for detals

Shel K. D. Malaviya: May [ submut
that the project report has not yet
been formally accepted by the Gov-
ernment? As such, there are many
details which are still to be finally
accepted and formahsed Under these
circumstances, it will not be proper
for me just now to disclose all the
information, which may be premature
Perhaps they may not be useful for
the hon Members

Shri Jalpal Singh* Are we to under-
stand, therefore, that Government do
ROt yet know whether 1t 1s to be on
eferred peyment basis or barter
basis? Even the fundamental 1s yet
to b decided

Mr. Speaker- The hon Mimster does
not want to disclose 1t now

Skri N. B. Munisamy: May 1 know
whether the Neyveli Project 1s an
wmisgeated project for bnguetting and
carbonising plants m adtition to the
thermal plant?

conipleted by 19632°

Shri Gajendrs Prasad Sinha: The
approximate cost of this thermal plant
will be near about Rs 24 44 crores

Shrimati Renn Chakravartty: The
project report has already been sub-
mitted m October I just want to
know by what time wul thas be finalss-
ed—prior to the report of the teamn
that has gone to the Soviet Union or
after their return?

Shri K. D Malaviya: The profect
report has been examined here by the
various expert bodies mand 1t s likely
that 1t will be accepted by the Gov-
ernment very soon But I cannot make
any other commitment just now

Bharat Electromics (Private) Ltd.

*950. Dr Ram Subhag Singh: Will
the Muuster of Defence be pleased to
state

(a) whether the Bharat Electroncs
(Private) Lamuted, Bangalore, 13 wosk-
ing upto its full production capacily;

(b) if not, what is its present pero-
ductive capacity, and

(c) what are the ressoms for the
non-utihization of 1ts full productive
capacity®

Yhe Deputy Minister of Delolae
(Whri Raghwramsinli): (a) No, Sir





